Comm. on
253; Paper Laid Rep.
“SHRI DHANIK LAL MANDAL
(Jhanjharpur): On a point of clarifica-
tion (Interruptions).

MR. SPEAKER : A number of amend-
ments have been moved by \iembers
to the Motion of Thanks. Shall I put
all the amendments to the vote of the
House together or does any  hon'ble
Member want any particular amend-
ment to be put separately?” | find
nohody ig pressing. I shall now put
all the amendments together t- the vote
of the House.

All the amendments uwere put and
nagatived.

MR. SPEAKER" I shall now put the
main Motion to the vote of the House.
The question is:

“That an Address be presented to
the President in the (fcllowing
terms i —

‘That the Members of L¢x Sabha
assembled in this Session are decply
prateful to the President for the Ad-
dress which he has been pleased to
deliver to both Houses of Parliament
assembled together on the 1tth Feb-
ruary, 1981°' »

The Motion uas adopted.

12.56 hrs

COMMITTEE ON PAPERS LAID ON
THE TABLE

THIRL REFORT

SHRI G. S. NIHALSINGHWALA
rs"""'iﬂl'ur); Sir, 1 beg to present the
Third Report (Hindi and English ver-
sions) of the Committee on Papers laid
¢n the Table,
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC INIPORTANCE

REPORTED HIKE IN THE PRICES OF COAL,
PIG IRON AXD STEEL

it wwa fw e (FTETT )
oy "grEg, § wizmsEm -
gz §  famfafas fagg &1 o
AT qiforsw 9T TR 9T AW
T 1w frAra g Aur oEaw
TZ %3 w7 T 7 oon T

aY)

]

"T@AT, FTHA AR W T
¥ g aafz, faa s arm
TN W7 AT Y
Ffzais 17 8, * FW-

T[T

was wgEm : LA, Ta g4
F1 AT F ITT A0 )

The Lok Sabha then adjourned for
lunch till Fourteen of the Clock. \

The Lok Subha reassembled arter
Lunch at Seren Minutes past Fourtcen
o1 the Clock.

[MR. DEPUTY-SPEAKER in the Chairl

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
TANCE—Contd.

REPORTED 1IKE 1x THE PRICES OF Coar,
Pic IroN AND STEEL—CONTD.

MR, DEPUTY - SPEAKER: Now,
the 1linister may make the Statement.

THE MINISTER OF COMMERCE
STEEL AND MINES (SHRI PRANAB
MUKHERJEE): Sir, The compelling
reason for the recent increase in iren
and steel prices is the need to generate

“Amendment Nos. 11u gb, n_',mt:u,alotu:pl, 7500 i, gap e g2l -H?“-i 1'163°

1) 47, 488 ¢
”Me‘;’ 052,538 01 513, 334t 5

537+ 339 ta 563, 595 t0 557, 539 1) 594, bo1 1 B20 uma
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" [Shri Pranab Mukherjee)

resources fcr the developmment of the
ate¢) industry. A Steel Development
Fund has been set up for this purpose
and payments were being made into
it. However, because of the steel in-
crease in cost of inputs. the amount
flowing into the Development Fund was
found to be barely enough to pay for
cost escalations, which are quantified
by the Bureau of Industrial Costs and
Prices. Thus nothing was 1 7 d. .. ..:-
mental needs.

2. The annual plan for 1980-81 en-
visaged that Rs. 302.50 crores o. the
outlay would bg met from internal res-
ources of the Steel Authority of India,
and from the Steel Development Fund.
No cut back in plan outlay on ongoing

schemes could be contemplated as
these were important to o-al:’ the
industry to meet the rising de: - - for
stecl.  Mlassive resources wars  also

nevded for creation of new capadities
and for expansion and modernization
of the existing ones. There was no al-
ternative therefore to strenglhening
the Steel Development Fund through
an increase in prices of iron and steel.
The whole of the increase is to be
credited to the St2el Develcpment
Fund; and cost escalations to the pro-
ducers are to he al!luwed only or the
basis of prcper cost sturlies. ™ is  in
this hackground and after taking note
of the coal price increase, which for
coking coal used by steel plants veould
be substantially higher than the in-
erease in the average price of coal. that
a price increase of 20 per cent over
prevailing Joint Plant Committee pri-
ces of steel and Rs. 400/- per tonne on
plg iron has been announced cver two
weeks ago.

3. The presznt increase is expected
to add about Rs. 400/- crores per
year to the Steel Development Fund.
The accruals this year will naturally
he much less, being of the order of only
Rs. 50 to 60 crores.

.- 4. Members are aware that the bulk
of the production of bars and rods use«i
for construction comes not from the
main stcel plants. but from the re-rol-

FEBRUARY 26, 1981

price of Coal, pig 256
iron and steel (CA)

lers and mini steel plants, whose prices
are se! by market forces rather thuan
by the Joint Plant Committee. Semis
used for production of bars and rods
are produced in substantial quantities
by the mini steel plants, and are agaiu
sold at market prices. These market
prices for bars and rods and semis have
been sunstantially above the Jeint
Plan Committee prices for quite sume
time now. In view of the rela-
tively smaller cuntribution of these pro-
ducts from the main steel plants, it
has been decided to allow  the muin
producers to get their own prices de-
peading on market conditions. Semis
are use<! by re-rollers for production
of bars and rods; and this is another
reasun for treating semis at par with
hars and rods for this purpose. This
step will cnable the producersto aug-
ment their internal resources for de-
velopmental needs, and lessen the
draft on the Steel Development Fund.
As Members would appreciate, the
constrainty on steel production have
caused a substantial decline in pro-
fitatility of the main stee!  Plants;
and affected adversely the generation
of internal resources,

5. Coming now to coal; after t=¢
last increase in 19789; there were
substantial increases in the costs of
inpdts like oil products, ~xplosives
power and the increased nayments
due to workers because of increase I
the consumer price index, This was
leading to a difficult  situation fo¢
the coal companies, where budgetary
support would have been needed
even to enable payment of their debt
and interest, and to cover their cash
icsses. After a cost study, there-
fore, it has been decided to increaa_e
the average price of coal from RS
101.18 per tonne to Rs. 128.02 per
tonne in case of Coal India Limited.
and from Rs 9992 per tonne to RS
136.85 per tonne for Singareni Cd
lieries Ltd. The increase is effcctivt
from the 14th of this month. The
price of soft coke, which is us
ag a domestic fuel has been fixed at
anly Rs, 150/- per tonne; which 18
much below the cost of productio®
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ot St fad e (HIEART)
Furem 1 w9 A1Aa & fE s gadt
ag7 ax izt § Afwa & e s
ae g f& =3 womman &1 amae
€ A®  J AE 1 9IQAT | WG AT
gror A ¢ & = won § oaim
@ ¥, TETAET Ag 2 wWifw
Tl FTIOT /1979 R Wl 0¥ &1 2T
@I T 9 w7 IA ARG G 1N 3gA
gva @i 1A ¥R At o9t fe zmw =i
F1 TTET  AWA WEA ¥ gnfAr gw
g aifzr ) THI WMMTT 97 SH ARG
W FFT TG | AfFA THET qf7-
oy Far  fAwer 7 = wafeEr
aF. 3@ | 1978-79 7 44 F7TF
FT QATET AT AT TRT 1979-80 7
W FTT R FAOT FT JTE 0T
AT 3 I AA IAN A IR EAT T
arz F1 89T § ) rRfAT e
qAHIA T2 AE B

A A g A fw 79 A v mT
orAr At v fegarar sy 2 oaer
TA gz 2 fe g A ® I @
T g ITTA TUM A IgET GOTET
AT zel 2 W fRAfer ®omox
% T T ¢ Sfeq wmow 79
T A fem o w@ @ gAfAm
g agmfer = 7 gz a9
Ffm  Fra FARS I -L Bt R
q At o 7 e 0x Ny f—
o fo gz &m o @ 2—
A7z qrza AfT vy wF A FTAr
g faa a fraedz meerara~ i)
W it oad § AW Al g @
A1 TR ¥ gr7aZ H¥ET &1 AT A
20 Py Al AT Y unA
Wiar qmwog ¥ e mgar X
W g 3 94T arErQ Y grET
? 1 miwr swgwEar &1 owia @
" faadawiz & 1 9w 7 -
3881 LS—9

iron and steel (CA)

AT gRT AY FTH &A1 FIA
H F(WA @ T @ | ;G 9T
FAAT 45T TR TT 9T I ST
W 91, AW &1 gz famr gy @
W AR T 1 gffeafeq e aga
F ifeay 7oy fammasrde & Freor
92 FITT F9AT FT-73 Iam wfamt ¥
TET IETA | AT, 80AF IQA ALY
fem w1 2 ) @ 7 FTVOT § W
FAUAUE | FAFZWME FEFIA STTET
andYwiy, fagm maEm AT &5 )
TH Gl @ ITH T F7J AYAT ATFIH-
arfagt 97 @zt TrAA 9RA g ) I
WI% ST 344 H IW A wxrestfo
F@m, ‘wrwerfA F yAfamt 1 aw
fmm, wgme 7Y wafeqt €1 a= faqm,
wezrarT F1ogIfaar 31 a=w  faem,
ewfaw g7 #3797 gafa=re faan sy
TA aTE 1 T ang Jefaay o=
AT W QI MET ¥ ¥F 31 "qE
7 FIT T A1 Fo Ao @HI, T §F
T FETR —

“This steep decline was indica-

tive ¢i near collapse of infrasstru-
ctural support to steel plant.”

v vz g fg feafe faaer
wargg 21 R qgigsA gy Rfw
femat ¥ |41 ¥ 9iM7 o3 gvq TH-
qIT T oA T qIg 9214 £ Fwa
g froma 3t cagaear ¥ wE @ 7
77 AT}, fT R T §a F
W ada 7 fEmdar a1 ey JwET
g @At 1 EfAn #31 ma famar
& ®F9 AWMT X GO FTINAEF
fao fravgat &7 97 &= 7ear F0F
¥ g FAAGE 7 T 9FIT
oY IUR T EH @A FIRT F AT
o Fm oA g wOE q1F @)
o UM F grEaz ARfaamic oA T
qqT FT QW FA AT @ & ) €0
¥ foes ToTRI ¥ dei 9T I@w
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[ &= fayggse)

T & AmET I fage a1 =,
W Tom R E, T ¥
WYRY T ogrAM 1 AT 3H
¥ AT AT GR-SR TAW AN
I FA4  IgW AMOM ! A«
fer @A @ g @ ?

& oF 7 W1 FFAT NFAE 41T
g IIA TETEFTE [ gz
Fae g g TR gifzfarwm A
Framz #1fagrT & aaozar €0
qT TAF AHA { A1 ATTATRAZ
# gn faw gEAt 9r 9 ImTEm
F FAAFTIWRT FZTITATAG |
FarAnaren g fem P aamss
¥ wxw BE W § N wagE T
ST § §O2IT 9 AF, STW 7
afxg T 7 79 977 T gEw A% fw
IR TAE ® I oo f@w
2? mrdvomErE IR e fon
q &N ST g fE owm oA A
q1 35X AT 2 E ?

g gz o) WAA 1T fw
Zq AFA A 121 77 AT 4T YAE
f@ggam aga M =z 2 7 sm 7w
A F AT IA AT T FAGT AN
W@ A A TR L, | AT
fro i d o FEi TIm o ® F
9= & 719 a2 Awed fE . @A
g 3z a1 i far e 2 ?

SHRI PRANAB MUKHERIJEE:
The hon. Member has covered quitea
large area—from the theory of pric-
ing to workers’ participation in
management; and asked whether
this particular decision was taken,
keeping an eye on enhancing 1he
profitability of Tatas.

The hon, Memher i« well aware of

FEBRUARY 26, 1981

price of Coal, pig 260
iron and steel (CA)

the fact that so far as the steel sec-
to; is concerned, it is more than 80
per cent in the public sector., Out of
a total of 11.5 million tonnes capa-
city, Tatas have an ingof rapacity of
2 millioa tonnes; and 9.5 million
tonnes are under the Government, I
have explained in the =main state-
ment, and that is why it is a little
lengthy, the compelling reasong for
enhaacing the prices. ‘Two points
we shall have to take into account:
whether we should have a mechaniam
through which, if the public sector
units iacur loss, we should make up
the loss by providing budgetary sup-
port: and to provide budgetary sup-
port, wiether we should resort to
taxation or deficit financing. In eith-
er, manner, you cannot avoid inflation
If your point is that by ¢nhancing the
prices you are contributing to infla-
tion, even by providing subsidies
either through heavy doses of taxa-
tian or by resorting to deficit financ-
ing, you cannot avoid that,

The second point is, whether by
better management, by efficient use
by evnnomization we could have re-
duced the cost of production, and in
that manner we could avoid the price
kike. When the cost of inputg goes up,
merely by better management or effi-
ciency in the use of raw niaterials
or improving the functioning, you
cannot improve the economy of the
unit coacerned. To some extent,
You can improve the functioning,
If there be greater profit, the over-
head costs will be less. Naturally
it will have some effect. But if
the cost of an essential raw material
goes  up. the more you pro-
duce, naturally, you will h:ave to in-
cur more losses. Ag far as steel sec-
tor is concerned, the hon, Member
Is well aware that we have cerious
constraints on the infrastructural
eide, ag a result of which upto Sep-
tember the level of production was
extremely low, In fact, ypto Sep-
tember, our monthly average pro-
duction was barely 319,000 tonnes.
But whenever the power position
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starts improving. I am happy to
inform the hon, Member it is clearly
reflected in the production of steel;
®ie, from 319,000 tonnes it has gone
upto B02,000 tonnes. And, in fact,
from April to January, the total pro-
duction has been a little more, as
«ompared to the corresponding period
of last year. That means: if the rate
of production is the same as it was
* upto November, production would be
much less. But we have reversed
the process, and itwould be pos-
sible for us to produce a li‘tle more,
ro far as finished steel is conccrned.

So far as pig iron is concerned the
hon. Member would appreciate that
»» last year's total production was
__roughly about 900,000 tonnes and
this year, we are expecting that with
the present trend of production, it
wodld be about 1.3 million tonnes.
But still we are not happy, because
the capacity utilization in the in-
tegrafed steel plant is far below the
satisfactory level.

Sccondly, it may be asked:
“Ycu are trying to create resources
bv enhancing the prices. What is the
guarantee that vou will be able to
<o it, as you did when the earlier
scheme wgas there” And when the
vcheme was introduced, the idea was
to have a aevelopment fund to generate
interng] resources. Actually, 15 per
cent price hike was there. It was
roughly about Rs. 400 per ton, Ac-
cording to BICP studwv, the cost up-
to September had risen by Re. 393.
Therefore, this is a question of the
general management of the economy.
One individual sector cannot just
answer it. The Government as a
whole will have to take a view and
we are trying to control the eco-
nomy. To what extent we attain
sutcess there will also get rcflected
in the steel sector ag well as in the
coal sector,

But, so far as the present arrange-
ment is concerned, I have made it
quite clear to the individual plant
Managers that T am not Roing to
rubsidise  their inefficiency. While
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reimbursing towards cost escalationm,
we shall take into account wherever
there is a reasonable rise in the cost
of essential inputs. But if hecause
of their inefficiency, there is less pro-
duction and poor profitability, they
will have to account for it. The
hon. member has mentioned that it
is mainly due fo the inefficiency of
the management. It is not so. It
would not be correct to come to a
conclusion that public sector Mana-
gers are by and large inefficient. On
the other hand, by and large, they
are efficient. We have developed a cul-
ture over the period of years where
there are g large number of people
who could have got better salary and
amenities anywhere else. You will
be surprised to know that every day
I get 3—4 letters of resignation from
variousg public sector wundertakings,
They are getting assignments
in different parts of the
world. Two or three people from
the steel industry left their jobs and
have gone outside. They are recog-
nised ag experts over there. There-
fore. such tvpe of blanket allegation
that by and large the public sector
Managers are inefficient or corrupt
would not be correct; and it would
not help them. There may be one
cr twe black sheep. It would be our
effort to identifv them and ts take
necessary action against them.

The hon. member has raised a
question whether we can encure that
we will provide steel material to the
farmerg or to the common users or
to the small scale industry at con-
cessional rates, I am afraid, at this
juncture, it will not be possible to
ray anything about it. What 1 am
trving to do is to provide the neces-
eary material to meet their demand
fo their entire satisfaction, and our
efforts are to bridge the gap het-
ween the demand and the supply. If
we can maintain that and if the nor-
mal market forces can be allowed to
operate, and if there is not a big
gap between the demand and sup-
plv, T hope it would be possible for
us to take care of it. = The second
point which the hon, member
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should take into account is that it 1s
not a fact that when we fix
a price gt a particular level, the con-
sumers are getting it at that price;
it ig not so. Take the case of bars
and rods. Thirty two-thirty three
per cent of bars and rodg are be-
ing produced by the integrated steel
plants. They are the main produ-
cers, The secondary producers are
producing nearly 62—6c per cent
of them. Therefore, they arc selling
them at the market price. Steel
produced at the mini steel Dnlants is
sold ap the market pricee.  Therefore,
JPC price hag not that much rele-
vance there, Actually, when toe
consumers are purchasing it from
the market, they are getting it at a
higher price. If the hon. member
is interested, I can quole the figures
which prevail at the market and tell
him the difference between the JPC
price and the normal market price.
Therefore, it would not te possible
to give them at concessional rates,
But we are trying to streami.ac  tiae
precedure of distribution so rhat we
can meet their demand to a conside-
rable extent and we can augment
production,

SHRI
(Gorakhpur):

HARIKESH BAHADUR
This rise ian the prive
of steel, pig iron and caal is defi-
nitely going to affect the common
man and the industry both. especial-
ly the small scale industry will be
affected more. The hon. Minister
has stated in his reply like this:
“The compelling reason fur lne 1e-
cent increase in iron and rteel prices
is the need to generate .esources for
the development of the steel indust-
ry.” In my opinion. it is a 1.d:cul-
ous reply. What is the diff :ulty 1a gel-
ting loan from the Worid Bank and
either international agencicg for ex-
pansion and development of the steel
industry and other things of the
coal industry. The problem is that
fMe cred®diity of the Government of
Indiz has got eroded completely after
that, corruption which hag taken
place in deciding the consu.tancy con-
tract regarding Thalvaishet ond Haji-
ra projects in Bombay and Gujarat.
That may be one reason that is why
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when the Government of India usks
for loan that loan may not bLe given
by the World Bank or other inter-
national ageacies. -

AN HON. MEMBER: There is no
relevance.

SHR! HARIKESH BAHADUR: It has
got relevance because, for the develop-
ment of steel industry you want funds
and for thut particular purpose you
can ask for a loan from the World Bank,
or from other international agencies. It
may not be possible for them to give
that loan Lecause you are not taking
your decisions properly. (Interruptlions)

MR. DEPUTY-SPEAKER. You vour-
sel! laugh at your speech’
(Literruplions). "

AN HON. MEMBER. Now jyou nave
sta:ted laughing

SHR! HARIKESH BAJIADUR. In
fact, they are launghing, Lecause they
are unierstanding what I am saying.
The point is, there s already ulack
marketing 1n steel, coal and pig irox.
Let the hoa. Minister tell us what steps
Government proposes to take o itod
this bluck marketlnz. P:g iron ls not
avatlan.e now for foundry and ford-
ing purposes. Pig iron h;s Yeen given
for manufactunng railway  sieepers.
But that quola is nrt beig prope-ly
utilised and the sieepers are ‘seitig
manufactured Ly usiog scrap steel and
the cpaota 1s being bungled. All the.d°
things are happeming in Calcutta itseif
from where the hon Minister comes™
Therefore | would like to know from
the hon. Min.ster what steps are being
proposed by the Gowernment to itop
this bLlack marketing in pig Iron so -
that it may he available to genuine con-
sumers andd at the same time 1 would
like to ask one question. that s
whether Government wiil he proposing
a dual price policy one for domestic
purposes and another for industnal
purposes. The prices of coal and stecl
should be different. They should not
be the same. Also, al the same Uime,
there must Lhe some kind of difference
in the prices of steel. pig iron and coal
for backward areas and developed
areas.

I would |fke to mention only on€

point about the cosl industry. When
the coal industry was nationalised, It
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was hoped that after nationalisation
both production and efficiency would
jmrecase. But what happened? The
wsets of Coas India were about Rs. 1,700
crores  During the last four years
there have bLeen losses to the tune of
more than Rs. 700 crores in the Coal
India. This Is the situation in the coal
mdustry. I would like to know from
the hon. Minister whether he would try
to institute a Parliamentary Committee
to look into the bunglings which ure
v.king place in the coal industry.
" (Interruptions),

AN. HON. MEMBER: This is very
correcth.

-

SHR! HARIKESH BAHADUR: And
Thni 15 a very specific thing. Theies
fore. ] would like to get a categorical
reply from the hon Minister,

SHRI PRANAB MUKHERJEE: | um
afra:d, the concept of the hon. Member
about obtaining the World Bank loan
:5 wrong and perhaps none of his col-
#~agues sitling on thut side would .gree
with it, The hon. Member is well
ware that we take into account the
.oreign assistance or aid from various
.3encies including the World Bank and
‘ne total avallab.lity of aid and we
make our planning accordingly. 1 «o
vy agree with the hon. Member ‘hat
'ndia’s credibility has gone down. The
~ " hbility of a country does not le-
iend on the fact whether you strictly
ndhere 1o a contracl or not, credibility
¢oes not mean that you just go by ‘he
dotted line dictated by somebhody, cre-
'Hhility depends on the economic power
of that country pnnd we  have that
“conomic power and we have that
iolitical stability. A country  which
“an produce 25 miliion tonnes of rteel,
1”0 miilion tonnes of coai or 25 million
i"Nnes of cement can attain this cre-
J+ility. Therefore, T do not think that
:}'ia has lost credibility because they
‘“l nol agree with the World Bank
7'0ut a loan. This is absolutely pre-
Emterous and | can inform the non.
fember that for an aluminium project
" Orissa when we wanted assistance.
‘ot only World Bank but 40 banks have
barlicipated In It. Therefere. that point
‘s not at ali relevanl. [he point is

PHALGUNA 7, 1802 (SAKA)

price of Coal, pig 266
iron and steel (CA)

we shall have to take into account (be
1otal impact and what would be the
debt charges and what would be the
servicing charges: Whether it is ~om-
mensurate to generate internal re-
sources or fo get it substituted by 'nan
or aid from abroad. I Lope the hon,
member is well aware of this element-
ary thing. Therefore, in order to zene-
rate internal resources the point I pos.
ed before comes in, i.e. either we have
to provide budgetary support or we
ghall have to get it by the mechanism
of the prices and this is the adminis-
tered price. So far as blackmarketing
15 concerned, if there is controlled price
then the question of blackmarkeuag
comes. It 18 not controlled prive; it
s the administered price. There too,
the secondary producers do not ~ome
within its purview. Therefore ‘here
18 no blackmarketlng because there is
no statutory control over the price If
there is statutory control, then viows-
tion of that control does come in. We
have not changed any decision. This
dec.sion wus taken by the earlier Gov-
ernment in NDC meeting that we
should distribute raw materials, parti-
cularly iron and steel, through small-
scale industries corporations of the
various State Governments. 1 do feel
this is a rational decision and we should
ndhere to it because they would be in
a letler posit.on to know who would
e the ultimate consumer. The pro-
blem came mainly because of the fact
that there was a gap between demand
and suppiy. So, we decided that unless
we can improve the supply position,
it would not Le possibl for us to meet
the demand fully. So. we gre trying
to do that and [ hope so far as pig
iron is concerncd, we will he able to
overcome the crisis. Last vear while
the total demand was roughly about
1.5 million tonnes, production was just
9 lakh tonnes. There was a gan of 6
lakh tonnes Tliis year we are trying
to reach a production o! 1.3 to 1.4
million tonnes, so that the gap could
e narrowed. But in the case of sale-
ahie steel material, stil] there will be
n shortage of supply because produc-
tion will be more or less at the same
level as last year.

In regard to the coal pricing oolicy,
my reaction to that =uggestion is that



267 Rep. hike in the FEBRUARY 26, 1981 price of Coal, pig 268

iron and steel (CA)
[Shri Pranab Mukherjee] qa §, WE @ A A9 K g6
we cannot do it, The hon. Member )
referred to the production position. Be- e q X ? ) S E“ @ t
fore nationalisation production of coal fe amz & T @' R & W
was 77 million tonnes. In 1979-80, coal FIM \ & g or v arfoer
production was 104 million tonnes. This . .
year we are expecting 113 million war, s T“ffrqﬂ a9 a‘fﬁ?q ™
afz Maae ¥ far gz a1 afwx
IXE A F1 faeer fam—

tonnes. The hon. member is well aware
of the conditions under which -~oal-
€T & At &t q@r fra, mfe o=

miners had to work. It has consider-
ably changed after natlonalisation and

that is also a net gain to the economy
and even to productivify.

SHRI HARIKESH BAHADUR: I

agked about constifuting a parliament-

ary committee.

SHRI PRANAB MUKHERJEE: [ do

not entertain your suggestion.

MR. DEPUTY-SPEAKER: You could
bave left it as it was!

at Iw feam qrram (F1ANR) ¢
JNETH QZIZW, WAT GFIEZQ A THT
¥t & agr fe=moEs 93 &
Far7 v 2 Afew s ¥ A
gren @ frA T ar @ 2 oA
YEHI I0973F TRNE) THE A
w¥Q W & { AAEAT § qAY AETEW IT
Fogr &0 f& I 37 F1 47 miAE
2 mr w7y F FaAwr afeear 2,
7t A fesgtwa oAt 2 o
a7 STew oif=AT 2, @ Arar Ay
arfear av afzar & w97 7% 2
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T FTA & Ifvm &7y 2 59
T TN TR

W FT AT £ [UAA A TEA
amr frmm 2 ag gwer A@ a I
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SHRI PRANAB MUKHERJEE:
Sir, nobody on the Government side
have claimed that our management
or all the policies that we have fol-
lowed are fool-proof and there is
no hole anywhere. If there is any
hole, we always try to plug it
Therefore, this is a continuous exer-
cise,

As the hon. Members sitting oppo-
site know, what I have done is ex-
actly what Shri Biju Patnaik did a
couple of years ago; I have done
nothing more. nothing less, The only
difference iz, he did it 15 per cent
and I have done it 20 per cent,
The scheme is the same.

I do agree with the hon. Member
that there is scope for improvement
of production. But there perhaps,
he has accused us on the wrong side.
It is not true that we are managing
the public  sector undertakings
through IAS officers. It might have
been true 10 or 15 years ago, but not
today. Now you will not find in any
stee] plant or in the coal sector any
IAS officer as Managing Director or
General Manager, We have deve-
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loped expertise in that field, Some
of our experts are really efficient and
they deserve congratulations, because
they are functioning very well in a
very difficult situation. I can tell the
hon. Member that when some Russian
cxperts came and saw some of the
steel plants here, they were sur-
prised at the way we reduced the
coke oven pushing from 20 per cent,
the way we have kept one or two
blast furnaces inoperative, the vari-
ous methods we had to resort to the
way we have faced various technical
cris=s. Because, our situation is not
quite comfortable. Our working
condition is not easy. There are
constraints and no Government is in
a position to remove the constraints
immediately, There will be some
problems and we shall have to tackle
the problems, Therefore. when I
say that there is a problem, it does
not mean that we are not aware of
it or we are not trying to solve it.

In regard to pricing. I have already
repeated twice that my option was
either to allow the steel plants to
undergo losses and then provide
budgetary support or to enhance the
prices. 1 found that there is a dis-
partity, because in what was pro-
duced by the mini-steel plants or
re-rollers, particularly in regard to
bars and rods, the normal market
laws of pricing were operating and
only limited purchasers who were
getting directly from the stock yards
were getting this advantage.

In regard to the distribution system,
if the hon. Member has any sugges-
tions as to how I can improve it. I
am prepared to examine them, 1
will do that. But let him pgive me
suggestions as to the manner in
which we can don it

ot 7 far@ qrara ¢ & gy
T §, FOam RN a2 e
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SHRI PRANAB MUKHERIJEE: 1
have already explained to him that
the major constraint is the big gap
between demand and supply., Unless
we can bridge that, no amount of
mechanism, no amount of enforcing
machinery, is going to stop it. The
answer lies in producing more and
bridging the gap between demand
and supply.

A question wag asked whether this
is going to affect experts. It is going
to affect experats because in quite a
number of commodities the interna-
tional prices are lower than those of
the Indian prices. That is why I
have decided, in consultaion with
the officers concerned, that we will
provide the material to the expor-
ters, against their genuine export
contracts, at international prices so
that they can compete with other
producers.

ot T fegmy oy ¢ 59 gE™Eg
T FATIT FAA IIM )

MR. DEPUTY-SPEAKER: Both of
you have done very well.

SHRI RAM VILAS PASWAN: What
about coal?

SHRI PRANAB MUKHERJEE: He
has not put any question on coal,

SHRI G. M, BANATWALLA (Pon-
nani): Sir, I fully realise the difficult
position of the hon. Minister and the
compelling reasons for the hike in
the prices of both steel and coal
This hike was not totally unexpected.
In all fairness, everybody must con-
cede that there have been considera-
hle escalationg in costs. It must also
be conceded, in all fairness, that un-
economic prices will be deterimental
to the interests of the consumers
themselves in the long run. So, I do
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not want to dispute these things,
There are only a few points that 1
would like the hon. Minister to eluci-
date so that his action 1s better
appreciated throughuut the length and
breadth of the country,

Sir, take the question of steel. We
aye tould that the main objective of
the 20 per cent increase in steel
prices is the need to pgenerate resour-
ces for the development of steel in-
dustrv. So, as I understand, the ob-
jzctive is not merely to provide for
the cost of production and the es-
calation of the cost of production, but
a step further, namely, to generate
internal resources for the expansion
and the development of the stcel in-
dustry. This raises the whole ques-
tion of the pricing policy in the pub-
lic sector as distinguished from the
pricing policy in the private sector.
Are we now to understand that apart
from the fact that the prices are to
be increased in order to cover the
escalations in the cost, it is also now
the policy to increase the burden
even in the case of such major indus-
trirgs like coal and steel which is
used in almost all the major indus-
tries so that thev should provide
considerably for their expansion?
Here. another point also requires to
bhe elucidated bv the hon. Minister
and that is that cur annual Plan
envisages that Rs 30250 crores of
the outlay would have to be met
from internal resources, The price
hike i¢ to the extent of 20 per cent.
The expectation is that the steel
ndustry should provide Rs. 302
crores per annum, and as a result of
20 per cent increase in the steel
prices, the amount that would be
renerated would be Rs. 400 crores.
In other wocrds, it is Rs. 100 crores
more than even the target envisaged
by the planning process. I would
hope that the hon, Minister would
elucidate and enlighten us on that
particular issue,

SHR] SATISH AGARWAL (Jai-
pur): This is the present rate, and
in future it would be much more.
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SHRI G. M. BANATWALA: One
must also take exception to the tim-
ing of the price hike especially in
view of the fact that coal and steel
are amongst the most widely used
materials and would therefore, fur-
ther reinforce the inflationary pres-
sures. Instead, attention ought to
have been paid to, I repeat, greater
improvement in management,

Here, we see the figures, and 1
will not take much time. We find
that while the Central Coalfields Ltd,
had wiped out all losses and started
showing profits, the Eastern Coalfields
Limited is still showing mounting los-
ses. In the case of SAIL, there was a
profit of Rs. 44 crores in 1978-79. Last
year, a loss of Rs. 8 crores was shown
and this year a loss of Rs. 100 crores
is expected. Is it the contention of
the Government that this entire situa-
tion, viz. one of profit in 1978-79 com-
ing to Rs. 100 crores loss expected
this year. is all because of price
escalation? Therefore, I insist that
there is considerable scope for im-
provement of the management which
I say without trying to be harsh upon
the management. I would, therefore,
like the Government to explain to us
the justification for the present rate of
increase. In the case of steel, the in-
crease is 20 per cent, the biggest stroke
that we have ever had in the hike of
steel prices.

In the case of coal it is much more
than that. So. I would like to know
whether any study was made and if so,
what is the relation between the pre-
sent price which is fixed and the cost
of production? What is the justifica-
tion for this rate of increase?

SHRI PRANAB MUKHERJEE: 1 am
grateful to the hon. Member Shri
Banatwala. At least he has appreciat-
ed my difficulties.

MR. DEPUTY-SPEAKER: Shri Ghani
Khan Chaudhuri, you only look like 2
Steel Minister.

SHRI PRANAB MUKHERJEE: I
entirely depend for steel on him—both
for power and coal
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What I wanted to point out is Lhis
I would start from the last question—
why was it 20 per cent? Could it have
been less? Only one point [ would
like to submit for the consideration of
the hon. Member. In fact, ] mentionel
that in reply to a query of Shri Madhu-
kar about the price hike of 15 per cent
which was done last year. It was
Toughly Rs. 400 per tonne. According
to the Bureau of Industrial Cost and
Prices, the increase in cost of input
upto September is Rs. 393/-. Therefore,
you will understand that it has practi-
caily squared up. No money is l=ft
in the kitty.

With this present rise of the price
of coal, in the steel sector alone, the
additional cost of coal would be Rs.
100/-per tonne  Therefore, even if you
pPay Rs. 600 which I am calculating per
tonne, now Rs. 100 will be on coal
alone. I am not taking Septembder
cost into account. It is what has L=2en
announced from l4th February right
now. Therefore, taking into account
those factors it would be rpossible fo:
us to meet present and future escala-
tion and to have sufficient resources
for modemnisation and for expansion
and for development. You have raised
the question—your requirement is Rs,
302 crores why are you taking Rs. i)
crores?” Rs. 302 crores is to be suo-
plied from the current year planning.
In the next year planning it wou.d oe
much more and it would not be limited
to Rs. 302 crores. If you just cut it
so fine, there will be no manoevura-
bility left to you. That is the reason
why we had to take 20 per cent.

In regard to the timings. I do ‘eel
we should have done it earlier.

MR. DEPUTY-SPEAKER- Mr. “Mu-
kherjee, Shri Banatwala did not remind
You.

SHRI G. M. BANATWALA: It was
not my meaning.

SHR1 PRANAB MUKHERJEE: The
hon. Member has raised the ques':on
about profitabil'ty—why is it so low
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and what are the reasons of such luaa
in the Eastern coal sector. Apart
from other factors, one factor is deep
mining. Naturally overhead cost
would be much more and nobody 18
claiming that the entire i0ss is becuuse
of the cost escalation. A part of the
loss is because of under-utilisation of
capacity. A part of the loss is becususe
of poor productivity and a part of the
loss is because of the cost escalalion.
Therefore, you cannot identily a singie
reason as the mafnM cause of loss and
which can account for the entire 'oss

There are other factors. O!f these
factors, cost escalation is an important
factor. As | mentioned to you, if we
could utilise our capacity fully either
in the coal sector or in the steel seets
naturally the overhead cost would have
been less ang it would have been pos-
sible to recluce the loss to some exlent.

1500 hrs.

But if you say, simply by utilising the
capacities to the fullest extent and Ly
better management you will Le uale
to wipe out the entire loss, you =re
wrong there. A part of it is because,
of the escalation of the cost of inputs
and there vou cannot do away by aav
improvement of utilisation capacities
or any improvement in the manage-
ment of the plant.

1501 hrs

BUSSINESS ADVISORY COMMITTEE
TWELFTH REPORT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHR!1 P. VENKATASU'B
BAIAII): Sir, [ beg to move:

“That this House o agree -vith
the Twellin Rerort of the Business
Advisory Committee presented to the
House on the 25th February, 1981."
MR DEPUTY SPEAKER: Mr

George Fernandes, are you moving
the amendment?
SHRI GEORGE FERNANDES (Muza-

flarpur): I have submitted an amend
ment.



